Centrel Administrative Tribunel
Principal 83ench, New Delhi,

0A-1867/89
New Delhi this the 6th Day of May, 1994,

Hon'ble Mr, B,N, Dhoundiyal, Member{A)
Hon'ble M@ Lakshmi Suaminathan,Memher(J)

Shri Khagendrz Yadav,

/o late Sh, Budhu Yadav,

R/o RZ-C/28~A, Mzhavir Vihar,

Palam Village,

New Delhi, - Applicant

(By advocate Sh, S,%, Bisaria)

Ver su s
1, Union of India
through the Secretary,
Ministry of Finance,
(Central Soard of Excise
and Customs), '
New Delhi,
2. Addl, Collector of Customs,
Indira Gandhi Internationzl Airooert,
New Delhi, nespondants

(By advocate Sh, M, %, Gupta)

, . ORD £ (07 AL)
delivered by Han'ble Mr, 8,N, Dhoundiyal, Member{A)

This application has heen filad by Sh.Khageandra
Yadav seeking regularisztion of his services on the post
of Photostat Operator/Gastetner Dparatof with ef fect fronm

st Auqust, 1983,

The applicant claims to have bean appointed zg
Photostat Operator aon daily wagss with effact from 1,8,873,
His appointment was confirmad by =nother letter dated
2,2.1984, He claims to have bean Wworking as a Photostat
Upsrator ever aince‘then. His case was recbmmended in
November, 1984 by the AMJ¥l. Collector of Customs For

regularisation in a suitabhle vatancy and again in Juns, 1985

He submitted represegntation and on 6.8.1987 he uas informed
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that He will be regularised as and when hi= turn comss,
He also allegas thatléive of his colleagues Who were

junior to him have been régularisad on differant dates

in 1989 ignering his claim, He reguests for e directian

to the reépondents to requlerise his service : as Photostat:

Operator in the(regular scale with sf fect from 1,8, 1983

with all consaquential benef its including that of seniority,

In the counter Filed_by'the respondents, the main
avermants are these, .The applicant was sngaged as a daily
wager in tha month of August, 1983 purely on casual basis
Far a short period en daily wage at the ratae of Re, 11, 60/-
per day, After a break, he was re-esngaged with ef fect from
4,2,1984, He uas Coﬁsidered by the D,P,C, held an 6,9,89
For'regulafisation alonguith other candidates byt uaé not
\rECOhmended. Some of the casual labourers who ueres junior
to the applicant were regularised as they uere found Fit

by the D,P.C,

We have gona through the rscords of the case
and heard the learn=ad counsel for ths parties, A perusal
of the recruitment rules for the‘post of Gesketner Ooerator
shows that the post which is o be i1l ed 100% by oremotion
of DaFtéry (Urdinary Grade) Wwith thraé years service in
the grade and whe can handle cyclostyling machine, It
is clear from the order dated 2,2,1984 (Annexure.1) that
:thaAapplicant was appointed as Loader, fresh and not asg
Gestetner Operator, Even thaugh later he'miqht haué worked
on the photostat machide, this doas not change the nature
of ehgagement,’ Gur attention hés bean draun to thg
Esatablishment Order No,122/90 datad 18,4,1890 by which

seTvices hava been reqularised with effect from 15, 2. 1990

as a Sepoy,
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In the facts and circumstances of the Case,gie
hold tﬁazgthe raespondents have duly considared him @mal
regdlarisé&him zgainst a post of Sepoy, .

Je have no doubt that af ter completién of the required

period and according te seniority, he will be considared

for the next higher post,of Gastetner Opsrator,

The B,A, is dimissed with the above ohservations,

No costs.

o ' '1/’ ) , *
Jowde, ol focdvioy
(LAKSHMI SUAMINATHAN (BoN, DHOUNDTIYAL)

‘ MEMBER(D) MEM3ER(A)
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